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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH AT PUNE 

APPLICATION NO. 07 /2018 (WZ) 

 
IN THE MATTER OF: 

MR. PRAKASH VIRSINGH ADHE & ANR ...APPLICANTS 

VERSUS 

M/s. KASHMIRA STONE CRUSHER & 

ORS.                  ...RESPONDENTS 
FILE-A 

VOLUME-II 
SR. DESCRIPTION PAGE NO. 

1.  

Rejoinder Affidavit on behalf of Original 

Applicant No. 2-Mr. Kisan Adhe dated 

27.09.2020 

309 – 328 

2.  

ANNEXURE-A-1 
Copy of the Letter by Tehsildar Jintur 

to Village Officer for recovery of dues 

and sealing of Stone Crusher  dated 

24.01.2017 

329 

3.  

ANNEXURE-A-2 
Copy of the Letter by Tehsildar Jintur 

for calling report on complaint of 

Applicant No. 2 dated 18.03.2017 

330 

4.  

ANNEXURE-A-3 
Copy of the Letter by Tehsildar Jintur 

to Collector Parbhani for non-obtaining 

of permission for quarrying and its 

transportation by Respondent No. 3 

dated 11.05.2017 

331 

5.  

ANNEXURE-A-4 
Copy of the Letter by Tehsildar Jintur 

to Collector Parbhani for illegal 

operation of Crushers dated 25.05.2017 

 

332 
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6.  

ANNEXURE-A-5 
Copy of the letter by Respondent No.1 

for operation of his crusher since 1998 

& payment of Royalty dated 12.07.2017 

333 

7.  

ANNEXURE-A-6 
Copy of the reply by Respondent No.1 

to the notice of Tehsildar for illegal 

operation dated 14.07.2017 

334 

8.  

ANNEXURE-A-7 
Copy of the false & bogus resolution by 

Grampanchayat of Malegaon dated 

05.08.2017 

335 

9.  

ANNEXURE-A-8 
Copy of the false & bogus NOC from 

Village Secretary of Malegoan 

Grampanchayat to Respondent No.1 

dated 16.10.2017 

336 

10.  

ANNEXURE-A-9 
Copy of the NOC issued by Collector 

Parbhani dated 09.11.2017 

337 – 339 

11.  

ANNEXURE-A-10 
Copy of the Order passed by Collector 

Parbhani dated 09.11.2017 
340 – 347 

12.  

ANNEXURE-A-11 
Copy of the application filed by 

Respondent No. 1 & 2 for renewal of 

permission dated 07.05.2018 

348 

13.  

ANNEXURE-A-12 
Copy of the Site inspection Report by 

Committee for Respondent No.3 dated 

30.07.2018 

349 – 350 

14.  

ANNEXURE-A-13 
Copy of the show cause notice issued 

by Tehsildar Jintur to Respondent No. 

1 & 2 for illegal blasting in stone quarry 

dated 27.08.2018 

351 
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15.  

ANNEXURE-A-14 
Copy of the Letter by Tehsildar Jintur 

to District Collector Parbhani dated 

16.10.2018 

352 

16.  

ANNEXURE-A-15 
Copy of the letter from Dy. Engineer 

PWD to Executive Engineer PWD for 

encroachment of Road passing through 

stone quarry at Gat No. 42 & 43 dated 

31.12.2018 

353 

17.  

ANNEXURE-A-16 
Copy of the Letter by Tehsildar Jintur 

to District Collector informing damage 

caused to farm, cattle shed, health & 

water supply pipeline of Applicant No. 2 

by Respondent No. 1 & 2 dated 

21.01.2019 

354 

18.  

ANNEXURE-A-17 
Copy of the Notice issued by Tehsildar 

Jintur to Respondent No. 1 & 2 for 

illegal operation of stone quarry & 

crushing on complaint of Applicant No. 

2 dated 07.02.2019 

355 

19.  

ANNEXURE-A-18 
Copy of the directions given by 

Tehsildar Jintur to Village Talathi for 

removal of encroachment from Road 

dated 06.05.2019 

356 

20.  

ANNEXURE-A-19 
Copy of the Letter by Dy. Engineer PWD 

to Tehsildar Jintur for encroachment of 

Respondent No. 1 & 2 dated 

06.06.2019 

357 

21.  

ANNEXURE-A-20 
Copy of the Letter by Tehsildar Jintur 

to Sub-divisional Officer dated 

26.08.2019 

358 – 359 
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22.  

ANNEXURE-A-21 
Copy of the MSDCEL Bill for 

Respondent No. 1 for the month of 

September-2019 dated 07.09.2019 

360 – 361 

23.  

ANNEXURE-A-22 
Copy of the Notice of Dy. Engineer PWD 

to Sheela Pawar for removal of road 

encroachment dated 23.09.2019 

362 

24.  

ANNEXURE-A-23 
Copy of the MSDCEL Bill for 

Respondent No. 3 for the month of 

November-2019 dated 09.11.2019 

363 – 364 

25.  

ANNEXURE-A-24 
Copy of the letter by Additional 

Collector Parbhani to Tehsildar Jintur 

dated 25.06.2020 

365 

26.  

ANNEXURE-A-25 
Copy of the Order passed by 

Information Officer wrt to non-grant of 

any decision & NOC by Grampanchayat 

dated 13.07.2020 

366 – 367 

27.  

ANNEXURE-A-26 
Copy of the direction by Tehsildar 

Jintur to Village Talathi for site 

inspection of Respondent No. 1 for non-

agricultural use dated 17.07.2020 

368 

28.  

ANNEXURE-A-27 
Copy of the Letter by Gram Sevak to RO 

MPCB informing non-issuance of any 

NOC by Grampanchayat dated 

22.07.2020 

369 

29.  

ANNEXURE-A-28 
Copy of the Notice by Tehsildar Jintur 

to Respondent No. 1 & 2 for cheating 

on account of non-payment dated 

24.07.2020 

 

370 
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30.  

ANNEXURE-A-29 
Copy of the Show-cause notice by 

Tehsildar to Respondent No. 2 & 3 for 

recovery of dues of Rs. 38446400/- 

dated 28.08.2020 

371 – 372 

31.  

ANNEXURE-A-30 
Copy of the MSDCEL Bill for 

Respondent No. 1 for dues of Rs. 

247400/- (Two Lakh Forty Seven 

Thousand Four Hundred Only) dated 

31.08.2020 

373 

32.  

ANNEXURE-A-31 
Copy of the MSDCEL Bill for 

Respondent No. 3 for dues of Rs. 

369060/- (Three Lakh Sixty Nine 

Thousand Sixty Only) dated 31.08.2019 

374 – 375 

33.  

ANNEXURE-A-32 
Copy of the letter by Village Secretary 

for non-issuing of any consent or NOC 

by Gram Panchayat for operation of 

Crusher to Respondent No. 2 & 3 dated 

07.09.2020 

376 

34.  

ANNEXURE-A-33 {Colly.} 
Copy of the site photographs from 2017 

to 2019 
377 – 403 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 

 

 
 
 

 
 
 
 

378



 
Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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Photographs of Illegal Stone quarries, M/s. Kashmira Stone 
Crusher & M/s. Krushna Stone Crusher at Survey No. 42, 43 

& 71 of Village: Manmudi, Taluka: Jintur, District: Parbhani 
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